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 CALLING  ATENTION  TO  MATTER
 OF  URGENT  PUBLIC  IMPORTANCE

 REPORTED  INCREASEING  INCIDENTS  OF
 MURDER,  LOOT  AND  MISBEHAVIOUR  PER-

 PETRATED  ON  MARWARIS

 SHRI  BHIKHU  RAM  JAIN
 (Chandni  Chowk):  Sir,  I  cal)  the
 attention  of  the  Minister  of  Home
 Affairs  to  the  following  matter  of  ur-
 gent  public  importance  ang  request
 that  he  may  make  a_  statement
 thereon: —~

 “The  reported  increasing  incidents
 of  murder,  loot  and  misbehaviour
 perpetrated  on  Marwari,  jin  Orissa,
 Bihar,  Assam  and  other  parts  of  the
 country.”

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  HOME  AFFAIRS
 (SHRI  YOGENDRA  MAKWANA):
 Sir,  it  is  regrettable  that  the  fall  out
 of  Assam  agitation  has  had  its  echo
 in  severa]  other  parts  of  the  country
 giving  rise  to  parochial,  regional  and
 chauvinistic  tendencies.

 2.  Stray  incidents  of  alteration  and
 assault  were  reporteq  from  Sambalpur
 town  in  Orissa  on  21st  September,
 1980,  between  a  group  of  students
 and  a  group  of  Merwarj  youth  in
 connection  with  collection  of  food,
 money  etc.  for  the  flood  affected  per-
 sons  in  the  area.  The  situation  took
 an  unfortunate  turn  in  the  subsequent
 days  resulting  in  organised  proces-
 sions  and  attacks  on  shops  and  estab-
 lishments  of  the  Marweri  community
 in  different  part,  of  Orissa.  Govern-
 ment  of  Orissa  took  action  to  effec-
 tively  deal  with  the  violence  and  to
 contain  it  from  spreading  to  different
 parts  of  the  State.  Police  had  to  open
 fire  on  vivlent  mobs  at  Binnika  re-
 sulting  in  death  of  two  persons.  The
 agitation  culminated  in  Sambalpur
 bandh  on  the  sixth  of  October  but  the
 situation  was  brought  under  control
 Dy  the  State  Government.  Central
 Assistance  was  rusheq  to  Orissa  to
 aesisnt  the  State  administration.
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 Sporadic  incidents,  however,  continu-
 €q  to  take  place.  The  All  Orissa  Stu.
 dents  Action  Committee  has  given  a
 cal]  for  Orissa  bandh  on  the  5th
 December.  State  Government  is
 taking  suitable  measures  to  deal  with
 the  situation.  Additional  Central
 assistance  has  ४150  been  despatched,

 3.  In  Bihar,  wal)  writings  had  ap-
 peared  in  Patna  and  Bhagalpur
 against  Marwaris.  A  procession  was
 taken  out  in  Kishanganj  by  students
 shouting  anti-Marwari  slogans.  The
 procession  was  dispersed.  The  State
 Government  is  taking  adequate  steps
 to  protect  the  life  and  property  of  the
 Marwaris  wherever  necessary,  e

 4.  Our  Constitution  guarantees  to
 every  citizen  in  this  country  irres-
 pective  of  caste,  community,  religion
 or  place  of  birth  right  to  pursue  his
 profession  any  where  in  the  country.
 Singling  out  any  community  in  this
 country  for  meeting  out  threat  and
 harassment  15,  therefore,  totally  un-
 constitutional,  is  against  the  spirit  of
 national  integration  and  deserves  con-
 demnation  from  every  quarter,  Agita.
 tions  of  this  type  are  engineered  by
 elements  who  are  either  misguided  or
 are  keen  to  create  fissiparous  tenden-
 cies  and  weaken  the  nationa]  fabric.
 Government  will  spare  no  efforts  to
 contro]  such  tendencies  and  deal  effec-
 tively  with  such  agitations.  The  State
 Governments  have  been  alerteg  and
 requested  to  take  adequate  precau-
 tionary  measures  to  maintain  law  and
 order  and  to  protect  life  and  property
 of  all  communities.

 थे  भी  राम  -  मैं  झपने  माननीय
 दोस्तों से  भी  प्रार्थना  करना  चाहता हूं

 कि  यह  मामला  भी  लगभग  उसी  किस्म  का  है

 जो  उन्होंने  उठाया  था  ।  मेरी  प्रार्थना  यह
 है  कि  वह  इस  को  सुन  लें
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 -  महोदय  :  यह  कोई  कालिंग  एटेंशन
 की  बात  नहीं  है,  आपकी  बात  सुनने  की

 जात  है
 ।

 (व्यवधान)
 न.  -

 meu  महोदय  :  मैं  सुन  लेता  हूं  आपकी

 खात,  गगर  आपको एक  एक.  करके  सुनानी

 होतो  सुन  लूंगा  ।  ऐसे  नहीं  सुनूंगा  ।

 थो  रोक  राम  जेन  :  मेरी  प्रार्थना यह  है

 कि  जो  स्टेटमेंट  गे  मंत्री  महोदय  ने  दिया  हैं

 उससे  यह  बात  बिलकुल  विदित  है  कि  पिछले
 दिनों  20  सितम्बर से  लेकर  राज  तक

 खासे  तौर  से  उड़ीसा  में  ओर  उसके  झ्र ति रिक्त
 और  जगहों  में  मारवाड़ी  कहलाने  वाले

 लोगों  के  साथ  ज्यादती  हो  रही  है  ।  मार-

 वाड़ी  पश्चिम  वह  है  जो  हरियाणा,  दिल्‍ली

 art qo  पी०  कौर  राजस्थान  के  रहने

 वाले  उड़ीसा  या  बिहार  वगैरह  में  रहते  हैं  ।

 उनके  साथ  जो  ज्यादती  हो  रही  दै  उसकी

 तरफ  मैंने  गृह  मंत्री  का  ध्यान  आकर्षित
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 मैं  जानना...  चाहता.  हूं--क्य  होम

 को  वहां  कितने  करोड़  रुपए  का  नुकसान



 होम  मिनिस्टर  वहां  जायें  कौर  खुद  देखने

 के  बाद  इस  बात  का  निर्णय  करें  कि

 वहां  ज्यादती  हो  रही  है  या.  नहीं ।
 झगर.  ज्यादती हो  रही  है  तो  मैं

 जानना  चाहता  हूं  कि  उस  ज्यादती  को
 रोकने  के  लिए  वे  कया  तरीका  निकालेंगे

 कौर  उस  नुकसान  को  किस  तरीक  से
 पूरा  करेंगे  ?

 a4  z  न

 ह

 हट

 ज
 है|

 :

 4

 ममें

 बहा

 यह

 51221

 el  =  ५  -.  -  -.

 ि  ordered by  the  Cher.

 DECEMBER  2,  1980  incidents  of
 Merwaris’  (CA)

 है  तो  फिर  यह  सारा  का  क्यों  हो
 रहा है  ?  क्या  इसमें  लोक  दल  या

 किसी  दूसरे  दल  के  पोलिटिकल  मोटिवेशन

 की  बात  है  ?  (व्यवधान) .  .

 SHRI  JYOTIRMOY  803r  (Dia-
 mond  Harbour):  Under  rule  376,  1
 am  on  a  point  of  order.  Although  it
 was  not  proper,  the  hon,  Deputy
 Speaker,  while  he  was  in  the  Chair,
 the  other  day,  had  expunged  things
 when  some  member  mentioned  the
 name  of  a  party  only.  How  are  you
 allowing  him  to  mention  the  names
 of  the  political  parties?

 (Interruptions)

 आचार्य  भगवान  देव  (अजमेर)  :

 लोक  दल  के  लोगों  ने  मारवाड़ियों  को

 जलाया  है  ।  नाम  चाहें,  तो  हम  नाम

 भी  देने  के  लिए  तयार  हैं.  (ब्य वं धान) .

 थी  Whe  राम  जेन  :  प्रध्यक्ष  महो-
 दय,  मैंने  कहा  है  कि  लोक  दल  के

 नाम  पर.  उसका  नाम.  लेकर  लोगों
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 ने  प्रार्थना करना  चाहतों  हूं  कि  यदि  स्टेट

 गवर्नमेंट  कोई  कार्यवाही  नहीं  की  है  तो
 ama  दिल्‍ली  से  उसमें  कार्यवाही  करनी

 चाहिये  भोर  होम  मिनिस्टर को  खुद
 जाकर,  यदि  मुनासिब समझे  तो  मेरे

 जैसे  साथी  को  साथ  से  ले  जाकर,  इसक।
 seat  करनी  चाहिए,  ताकि.  सारी

 चीजें  सामने  श्री  सकें  ।  वह  मामला  छिपे

 नहीं  ।  इस  बात  क।  मुझे  जानकारी है
 कि  वहां  के  लोगों  को  लूटा  गया  है  और

 लूटने  के  पश्चात्‌  वह  लूट  का  माल  सी
 आर०  पी०  ने  उन  लोगों  के  घरों  से

 बरामद  किया  है,
 जिनके.  नाम  मे

 झपको  किसी  वक्‍त दे  दूंगा  ।  ये  पोलि-

 टिकल  एफिलिएशन्स के  लोग  हैं,  जिन्होंने

 लोगों को  लड़वाया  है।

 एक  aaa  सदस्य :  पार्टी  का  नाम

 ल  दा।

 शो  भोनू  राम  जेन  :  में  ने  तो  पार्टी

 का  नाम  लिया  है,  लोक  दल  के  नाम  से

 कर  रहे  हैं.  .  (व्यवधान) .  .चोर की  दाड़ी

 में  तिनका  वाला  मजमून  (व्यवधान) .  .  मैं

 कहना  चाहता  हूं
 कि

 ये
 सब

 चीजें  पुलिस
 के  यहां दर्ज  ।  भ्राठ  आदमियों के  यहां
 से  8e  लगाए  के.  ef  सास  साल  थहु। व्ररा-
 मद  हुआ  पौर  उनको  बन्द  कर  दिया  गया
 सी०  आर०  पी०  को०  विदुर  करने  के

 बाद  फिर  वहां  पर  वहीं.  लोकल  पुलिस

 लगा  दी  गई,  जो  कि  उसमें  साजिश  कर

 रही  थी  अभी  तक  उनको  ट्रांसफर  नहीं
 किया  गया  है।  इस  मांग  के  बाद  वहां  के
 कलेक्टर  कौर  एस०  पी०  का  ट्रों  फर  कर

 दिया.  गया.  ।  अज  जरगर  इस  मुल्क

 में  इस  प्रकार  की  वातावरण  हो  सकता

 है,  जो  वहां  पर  दो  सा  या  ढाई  सा  वर्षो

 से  रहने  वाले.  हरियाणा,  दिल्‍ली  श्र

 wae  के  लोग  हैं,  उनको  लूटा  जां

 है  झ.र  उनकी  प्रजनन  खराब  को
 “ा  रही  है,  उनको  मारा-पीस  जा  रहा  है,

 दिमाग

 inciden:

 Marwari  (ca)
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 तो  इसकी  प्रोटेक्शन  कौन  देगा  ?  नगर
 स्टेट  जिनमें  नहीं  दे  रही  है,  तो  मैं

 होम  मिनिस्टर  साएब  से  मांग  करता  हूं  कि  वे

 यो  तों  खुद  वहां  जाकर  या  पालियामेंट्री

 डेलिगेशन भेज  कर  तुरन्त  इसकी.  जांच

 करवा  ।  पांच  तारीख  परसों  आने  वाली
 है,  अगर  पांच  तारीख  को  उस  जगह

 झगडा  पड़  गया  तो  भारी  मुश्किल  हो
 जायेगी,  इसलिये  मैं  चेतावनी  देना  चाहता

 हूं  कि  क्या  उनकी  मांग  को  आपने  मंजर
 कर  लिया है  ?

 दूसरी  बात  जो  में  पूछना  चाहता  हूं,
 वह  यह  है  कि  क्या  जो  20  तारीख  को

 नुकसान  हुमा  है,  उसका  आपने  भ्रन्दाजा

 लें  लिया  है?  श्रगर  अन्दाज़ा  ले  लिया  है,
 at  उसकी  पूति  करने  के  लिये  गवर्नमेंट

 के  पास  कोई  स्कीम  है,  कि  जो  करोड़ों

 रुपयों  का  नुकसान  हुआ  है,  उसको  वे  किस

 SHRI  YOGENDRA  MAKWANA:
 In  my  statement  I  have  tried  to  give
 the  information  which  js  available
 with  me.  However,  the  hon,  mem-
 bers  also  have  said  that  the  incident
 is  condemnable  and  the  Government
 hag  taken  immediate  action.

 AN  HON.  MEMBER:  What  action?

 SHRI  YOGENDRA  MAKWANA:
 That  wil]  come.  You  hear.  You  are
 not  prepared  to  hear  8nq  you  ask  me
 “what  action”.  Immediately  after
 knowing  the  incident...

 (ब्यान)  .

 बाहर  निकालिये  .  (व्यंजन) .

 ver  को  कार्रवाही  को  मंग  कर  सहे
 ह

 (व्यवधान)  .......सखारे  नियमों  को

 (Interruptions)
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 SHRI  YOGENDRA  MAKWANA:
 Immediately  after  the  incident  came
 to  our  notice,  the  Home  Minister  had
 a  talk  with  the  Chief  Minister,  I
 also  wrote  a  letter  to  the  State  Gov-
 ernment  and  then  it  was  immediately
 controlled.  The  hon.  member  has  put
 Some  specific  questions  to  which  I
 wou'd  like  to  reply.

 The  first  question  which  the  hon.
 member  thas  raised  js  about  Joss  of
 property  etc.  on  20th  September.
 On  28th  September,  1980,  students  of
 Bolangir  college  turned  violent  and
 burnt  ten  houses,  two  oil  mills,  one
 Tice  mil]  and  11  vehicle;  belonging
 to  Marwaris  besides  Jooting  a  num-
 ber  of  shops  in  the  town.

 Regarding  the  visit  of  the  Home
 Minister  to  the  State,  I  would  like  to
 inform  the  House  that  we  have  given
 instructions  to  the  State  Government
 on  telephone  immediately  after  the
 incident.  Instructions  are  also  being
 isued.  A  letter  is  also  being  sent  by
 me.  So,  there  is  no  need  of  visiting
 the  State  by  the  Home  Minister  at
 thig  stage.  However,  if  it  is  found
 necessary,  we  Will  visit  the  State.  The
 hon.  Member  has  requested  that  he
 should  be  taken  along  with.  He  can
 also  accompany  us  when  we  go  there.

 Regarding  the  Charter  of  Demands
 by  the  students  and  the  action  taken

 by  the  Government,  the  students  have

 submitted  8-Point  Charter  of
 Demands.

 The  first  is  regarding  stern  action

 against  business-men  responsible  for

 assaulting  students  at  Khetrajpur  in

 Sambalpur  District.  The  State  Go-
 vernment  have  informed  that  three

 police  cases  have  been  registered  in
 connection  with  the  assult  on  students
 of  Sambalpur  on  215:  September.  In

 these  cases,  the  suspected  persons  have

 been  arrested  and  forwarded  to  the

 Court.  The  student  leaders  had  given
 a  specific  list  of  18  persons  who  were
 alleged  to  be  the  assailants.  This  list

 भ्०  given  only  on  the  17th  October.
 It  ig  seen  that  ”  persons  out  of  this
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 list  have  since  been  errested.  The
 students  themselves  have  expressed
 doubts  about  the  identity  of  three
 more  persons.  So,  the  question  does
 not  arise  about  the  arrest  of  these
 persons,

 The  second  demand  is  regarding
 firm  action  against  business-men  in-
 dulging  in  black-marketing,  profiteer-
 ing  and  hoarding.  Government  have
 taken  a  number  of  measures  to  pre-
 vent  black-marketing  and  hoarding  of
 essential  commodities.  As  a  part  of
 this,  raids  of  business  premises  of
 unscrupulous  businessmen  have  been
 conducted  from  time  to  time  in  all
 parts  of  the  State.  For  example.  fm  a
 number  of  raids  conducted  in  Sam-
 balpur  district  37  erring  business-men
 have  been  booked  and  17  prosecuted
 since  1-4-80,  Property  worth  Rs.  4
 lakhs  has  been  confiscated.  Similar
 action  has  also  been  taken  in  other
 districts  of  the  State  including  Sun-
 dargarh,  Bolangir,  etc,

 The  third  demand  is  about  the  un-
 conditional  release  of  arrested  stu-
 dents  and  withdrawal  of  cases  against
 them.  As  regards  release  of  arrested
 students  and  people  in  Sambalpur  dis-
 trict,  all  arreste@  students  and  other
 people  have  been  released  on  bail.  In
 Bolangir  district,  all  students  have
 been  released  on  bail.  Only  9  other
 persons  in  judicia]  custody  are  await.
 ing  release  by  the  Court.  The  ques-
 tion  of  withdrawal  of  cases  would
 arise  after  completion  of  investigation.

 The  fourth  demand  j,  about  exemp-
 tion  of  students  of  flood-affected  areas
 from  payment  of  tuition  and  exami
 nation  fee  for  one  year.  This  is  the
 main  demand  of  the  students,  Go-
 vernment  have  already  decided  to
 exempt  tuition  fees  for  all  students  in
 the  flood  affected  areas.  The  ques-
 tion  of  exempting  examination  fees
 for  students  from  these  areas  would
 be  considered  sympathetically.

 White  papers  and  exercise  books
 for  students  of  schools  and  colleges
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 are  also  being  supplieg  at  concessional
 rates.  Wherever  the  educationa]  in-
 stitutions  have  a  hostel  or  a  canteen,
 essential  commodities  like  sugar,
 kerosene  etc.  are  being  supplied  at
 controlled  rates.

 As  regards  facilities  to  be  given  to
 the  people  affected  by  flood  it  may  be
 mentioned  that  Government  have  al-
 ready  raised  the  house  building
 advance  for  fully  and  partially  col-
 lapsed  houses.  They  have  also
 announced  allotment  of  house  build-
 ing  materials  like  bamboo  etc,  at
 concessional  rates  through  the  Forest
 Corporation.  Rehabilitation  and  Test
 Relief  Programme  in  all  10  flood-
 affected  districts,  including  Sambal-
 pur,  Bolangir  ang  Kalahandj  are
 being  undertaken.  There  is  no  dis-
 crimination  between  flood  affected
 areas.

 The  fifth  demand  is  for  the  revision
 of  the  decision  to  increase  bus  fares
 and  more  than  50  per  cent  concession
 to  the  students  for  travelling  by  bus.
 The  State  Government  have  given
 concession  to  students  in  bus  fare  to
 the  extent  of  25  per  cent.  At  certain
 Places,  like  Rourkela,  where  the  col-
 lege  is  located  at  gq  considerable  dis-
 tance,  higher  concession  has  been
 given.

 The  sixth  demand  js  for  adequate
 compensation  to  the  families  of  the
 deceased,  who  were  killed  in  police
 firing  at  Binka,  and  also  to  the  injured
 students,  Ag  regards  payment  of,  com-
 pensation  top  the  victims  of  the  police
 atrocities,  there  are  no  such  vicitms
 in  Sambalpur  district.  In  respect  of
 Bolangir  district,  the  family  of  the
 person  who  died  in  firing  at  Binka  has
 been  given  Rs.  5,000  from  the  Chief
 Minister’s  Relief  Fund.  The  other  in-
 juregd  person  has  also  been  given  2
 grant  of  Rs.  1,000/-  from  the  Chiet
 Minister’s  Relief  Fund.

 The  seventh  demand  is  to  check
 Price  rise  and  supply  of  essential

 **Not  recorded,
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 commoditie,  through  fair  price  shops.
 The  State  Government  have  recent-
 ly  formed  a  Cvil  Supplies  Corpora-
 tion  to  ensure,  availability  and  proper
 distribution  of  gq  larger  number  of
 essential  commodities,  So,  all  the
 demands  which  were  made  by  the
 students  in  the  charter  of  demands
 have  been  satisfied  and  fulfilled  by
 the  State  Government.

 The  final  question  was  whether  there
 is  any  hand  of  some  political  persona~
 lities  in  this.  Yes,  there  is  some  hand
 of  political  persons....  (Interruptions)
 ang  they  have  played  a  major  role  in
 inciting  the  students  both  inside  and
 outside  the  campus,  which  resulted  in
 bad  relations  between  the  students  and
 the  business  community....  (Inter-
 ruptions).

 12.39  brs,

 RE.  ADJOURNMENT  MOTIONS

 थी  राम  विटास  पासवान  (हाजीपुर) :

 श्रध्यक्ष  महोदय,  मेरा  व्यवस्था  का  प्रश्न  हैं  ।

 मैंने  एजोर्नमेंट  मोशन  दिया  है  कि  इला-

 हाबाद  में  प्राइम  मिनिस्टर  की  मीटिंग  में
 विद्यार्थियों  को  जाने  नहीं  दिया  गया ॥

 mera  महोदय  :  श्राप  पहले  मरी

 बात सुन  लें  /

 श्री  राम  बिलार:  पासवान :  पुलिस
 द्वारा  वहां  पर  गोली  चलाई  गई  वंश
 3  आदमी  मारे  गये।  (व्यवधान)
 MR.  SPEAKER:  No,  I  am  not  ai-

 lowing  it.

 bb  को  राम  विलास  पासवान :.  वहां कਂ

 जो  वाइस  चान्सलर  है.  (ब्यान)  .  .

 अध्यक्ष  महोदय  :  श्राप  बोलते  चले

 जा  रहे  हैं  1  Whatever  is  not  allowed
 will  not  go  on  record.

 SHRI  RAM  VILAS  PASWAN:  **


